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THE WEALTH-TAX (SECOND AMEND-
MENT) RULES, 1973 SHRIMATI 
SUSHILA ROHATGI : Sir, I also beg to lay 
on the Table a copy (in English and Hindi) of 
the Central Board of Direct Taxes (Wealth-
Tax) Notification S. O. No. 187 (E), dated the 
31st March, 1973. publishing the Wealth tax 
(Second Amendment) Rules, 1973, under 
sub-section (4) of section 46 of the Wealth-
Tax Act, 1957, [Placed in Library. See No. 
LT-4885/73.] 

NOTIFICATIONS OF THE 
MINISTRYOF FINANCE 

(DEPARTMENT OFREVENUE AND 
INSURANCE) 

SHRIMATI    SUSHILA     ROHATGI  : 
Sir, I also beg to lay on the Table a copy each 
(in English and Hindi) of the following 
Notifications of the Ministry of Finance 
(Department of Revenue and Insurance) : 
(i) Notification   G.   S.   R.   No.   260, dated   
the   17th   March,   1973,   together with an 
Explanatory Memorandum thereon. [Placed  
in Library.  See No.  LT-5040/73.] 

(ii) Notification G. S. R. No. 177(E) 
dated   the   24th   March, 1973,   together 
with an Explanatory Memorandum 
thereon. 
(Hi) Notification G. S. R. No. 289, dated 
the 24th March, 1973, together with an 
Explanatory Memorandum thereon. 

[Placed in Library. See No. LT-4807/73 for 
(i)   and   (iii).] 

(iv)  Notification   G.   S.   R.   No.   325, 
dated the 31st March,  1973. [Placed  in 
Library.  See No.     LT-4877/ 73.] 

(v)  Notification   G.   S.   R.   No.     326. 
dated  the   31st  March,   1973,   together 
with    an     Explanatory     Memorandum 
thereon. 
[Placed  in  Library.  See No.  LT-4807/73.] 

12 NOON 
CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE 

ACUTE SCARCITY OF VANASPATI IN 

DELHI AND ITS ABNORMAL 
PRICE 

SHRI     DAHYABHAI      V.      PATEL 
(Gujarat) : Mr. Chairman, Sir, I beg to call 
the attention of the Minister of Agriculture to 
the acute scarcity of Vanas-pati in Delhi 
market and abnormal rise in its price. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH) : Sir, the supply position in 
respect of vanaspati has been generally 
satisfactory over the past few years and, until 
recently, the product has been available at and 
occasionally even below controlled prices. 
This was largely due to the substantial 
increase in the installed capacity of the 
industry during 1970 and the following years 
and the competitive market conditions  
generated  by it. 

However, since November 1972, the 
production of vanaspati has suffered a sig-
nificant set-back and currently the industry is 
functioning at 70-75 per cent of its normal rate 
of production, of about 50,000 tonnes per 
month. The set-back in production is 
attributable to the interaction of a number of 
factors including inter alia (i) non-availability 
of indigenous raw oils except at exorbitantly 
high prices mainly due to the steep fall in 
groundnut pioduction (ii) virtual exhaustion of 
imported oil stocks and delay in the receipt of 
fresh supplies due to the tight supply position 
in the International Market and (iii) the steep 
power cut presently obtaining in a number of 
States, which afects not only the production of 
vanaspati but also that of indigenous oils used 
in its manufacture. 

Despite continuous efforts being made by 
Government to meet these difficulties, the 
position has deteriorated over the past few 
months. In the North Zone, nearly all the 
factories are functioning at reduced capacity 
due to the power cut in the constituent States; 
a few are lying closed at the moment. To 
aggravate matters further, the vanaspati 
factory of D. C. M. Chemical Works, one of 
the largest in the country,   had   to   suspend   
production   ™ 
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the 30th April due to a sudden labour strike 
in sympathy with that of the textile workers. 
As the House may be aware, the strike has 
now been called off and the factory is 
expected to resume production almost 
immediately. 

Government is deeply conscious of the 
difficulties experienced by the consumers of 
vanaspati as a result of the closure of a large 
segment of the industry, particularly in the 
North Zone, for one reason or the other and 
are actively exploring measures that may be 
necessary for restoring normalcy at the very 
earliest possible moment. Some 15,000 
tonnes of imported oil just received are being 
rushed to the factories, and orders have also 
been placed for the import of another 50,000 
tonnes for use by the vanaspati industry. 

Government have seen reports in the press 
and other sources of vanaspati being sold at 
prices higher than the notified prices. Such 
reports are generally brought to the notice of 
the concerned State Governments for 
initiating necessary action against the 
offending parties. Government have, 
however, been assured by the Vanaspati 
Manufacturers' Association that its member-
factories would try to meet the requirements 
of vanaspati of all the State Governments, 
based on last year's demand, at controlled 
prices, for sale through fair price shops. The 
requirements advised by the different State 
Governments have been conveyed to the 
Association for arranging supplies. 

[MR. DEPUTY CHAIRMAN in the Chair.] 

SHRI DAHYABHAI V. PATEL : Will the 
Minister be able to assure this House that as a 
result of measures that he has mentioned in 
his statement, there will be available a 
reasonable quantity of vanaspati oil, 
particularly when ghee is so expensive and is 
in short supply to people? 1 would suggest to 
the hon. Minister to have a look at the ghee 
counter in Parliament House and see the rush 
there to get a  small  quantity  of   ghee.   If  
we   cannot 

get ghee or even vanaspati in this country, 
what will we gel under the benign Congress 
rule ? 

PROF. SHER SINGH : I share the anxiety 
of the honourable Member about the short 
availability of vanaspati along with other 
essential commodities. And as I have made it 
clear in my statement, we are doing our best 
to normalise the conditions and to see that the 
production which has come down currently to 
70 to 75 per cent now may go up and normal 
production of 50,000 tonnes may be restored. 
We are taking all steps and we are anxious 
that the price should come down and the 
vanaspati should be sold at the controlled 
price. We want to distribute it through fair 
price shops also. The State Governments have 
indicated their demands and we are trying to 
make it available to the State Governments. 
Some State Governments have not yet given 
their requirements. I am sorry to say that 
Delhi, which is our capital, has yet to give its 
requirements and we have been asking them, 
sending them reminders, about their 
requirements, but we have not yet got. We 
have been reminding them so that they can 
arrange the distribution of vanaspati through 
fair price shops. For the States which have 
given us their requirements, we have asked 
the Association to make those quantities 
available to them. 

SHRI A. G. KULKARNI (Mahaiash-tra) : 
Sir, I am sorry to say that the Ministry of 
Agriculture has been complacent as regards 
supply of vanaspati at fair price. May I know 
whether the Minister is aware that his 
Ministry knew since October/November that 
there is an acute shortage of groundnut oil? 
The Ministry has known it and it should have 
taken steps to purchase soyabean oil or other 
types of oil from outside, also mustard oil, and 
supply it to the vanaspati industry. They have 
failed in their duty to avert such a critical 
situation for an item which has got a great 
impact today on the day-today  life  of  the     
weaker     sections.  The 
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[Shri A. G. Kulkarni.] Ministry has shown 
complacency. There was an offer in October 
from Canada which is a gift to purchase 1 lakh 
tons of rapeseed oil. And this purchase was 
delayed by the Director of Vanaspati and the 
VOP or whoever it might be, and its price 
instead of being Dollars 210 per ton rose to 
Dollars 273 per ton, and in place of 1 lakh tons 
from Canada, we could only receive 80,000 
tons because of this price difference. That is 
why vanaspati could not be subsidised and 
they could not get the oil. Apart from this, it is 
a surprising thing that here on the one side the 
vanaspati industry is complaining that it is not 
getting groundnut oil which has become Rs. 
7400 per ton whereas the vanaspati was sold at 
Rs. 6000 per ton. Naturaly the industry is 
complaining. But the ships are lying in 
Bombay docks where nobody is paying duty. 
The ship has arrived at the Bombay docks on 
9th March currying 10,000 tons of rapeseed oil 
and till yesterday or the day before, the oil is 
in STC tank undistributed. How to pay, who is 
to pay, at what rate to pay the duty, etc. was 
settled only yesterday or the day before. When 
the ship has arrived on 9th March, the duty 
was paid roughly only two or three days ago, 
that is, 5th or 6th May. Is it not absolute 
callousness on the part of the STC or their 
officials? Why don't you sack them? The point 
is when the people are dying, when the people 
are not getting oil at a particular price at which 
they should get, your Ministry is not making a 
choice as to who should pay the duty. Another 
aspect of this is, I want to know from you 
whether the industry has made a willing offer 
in October/November saying for heaven's sake 
please take over all our products for 
distribution. Here the complaint of all of us is 
the prices have to be contro'Ied. But the 
availability is at black market price. When the 
industry itself has offered you to take over 
everything, you cannot take cover under the 
pretext that you have asked the State 
Government to place their indents. You must 
not. And you know better,    and    there are 
records    in    your 

Ministry to show, what is the requirement. 
You cannot take protection under the power 
cut. Mr. Sher Singh, you mupt know that the 
capacity of this industry is double of what the 
country can consume. Therefore, 70 per cent 
has no relationship. Shortage of power is not 
relevant here. The price is unfavourable to the 
industry and the industry's vested interests 
want to make money in black market and your 
Ministry is abetting in this by this callous act 
of not attending to the thing properly. 

The Government has stated that all 
essential commodities will be brought under 
the public distribution system. Some 
Ministers have stated this at Bangalore, 
Madras and at other places. But here when the 
industry itself is offering you to take over, 
you have failed to take it over. There is no 
nationalization at all ; no money has to be 
paid to the industry ; the industry is itself 
offering you to take over. You should assure 
this House whether the States agree or do not 
agree, the Food Corporation must be made 
responsible. so that the people will not be 
exploited by these unscrupulous vested 
interests in the vanaspati oil industry. 

Secondly, Sir, I would request Mr. Sher 
Singh to put up an inquiry against the officers 
who failed in their duty to make purchases at 
the right time. The offer of rapeseed oil was 
made by Canada. You had not to pay 
anything. Even gifts you are not taking in 
time. It is something surprising. Whatever you 
have got has to be supplied to the industry so 
that the prices get stabilized and you take over 
the material for distribution through the public 
distribution system. Nobody else is 
responsible for this state of affairs; only your 
own Ministry is responsible for this  .  . . 

SHRI LOKANATH MISRA (Orissa) : 
What a certificate from one of your own 
colleagues! 

PROF. SHER SINGH: Sir, the hon. 
Member has raised two or three questions. 
The first observation he has made is about 
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the rape-seed which we had to receive as gift 
from Canada. Sir, Canada set aside n certain 
amount, and at the prices which were 
prevalent then we would have got one lakh 
tonnes of rape-seeds as a gift. But then the 
prices went on rising . . . 

SHRI A. G. KULKARNI : What was the 
date of first purchase ? 

PROF. SHER SINGH: From Octobei 
onwards we are getting rape-seed . . . 

SHRI LOKANATH MISRA: When it is a 
gift, where is the question of purchase 
arising? 

PROF. SHER SINGH: It is not a purchase 
in that sense. What I was saying was that they 
set apart a certain amount. The Canadians 
were buying that in their own market and then 
passing it on to us. They have been 
purchasing it in their own country and they 
have been making supplies to us. In fact, they 
have been purchasing it and sending it to us in 
instalments.    That is because we did not get . 
. . 

SHRI A. G. KULKARNI: The STC is 
purchasing . . . 

PROF. SHER    SINGH: The    STC    is 
making only commercial purchases—not this 
gift. The gift of rape-seeds which has come to 
us from Canada is purchased by the Canadian 
Government from their own producers and 
they are sending it to us. That was sent in 
instalments and as prices have been rising, 
they could not send us the quantity of the 
rape-seed originally estimated against a 
certain amount which was set apart. 

So, it is not because of complacency on our 
part. 

SHRI LOKANATH MISRA: This instal-
ment arrangement was asked for by the 
Government of India or by the Canadian 
Government itself. 

PROF. SHER SINGH: They have been 
sending by instalment, 20,000 tonnes, 10,000 
tonnes and so on. 

SHRI LOKANATH MISRA: Who asked 
for it? There is no doubt that they have been 
sending in instalments. 

PROF. SHER SINGH: This is about rape-
seed. About rape-seed oil, we made a 
commercial  purchase  from  Canada. 

SHRI LOKANATH MISRA : Rape-seed 
oil could not reach in time and. therefore, 
there was shortfall in vanaspati manufacture. 
That is why I wanted to know who asked for 
the instalments. Did the Government of India 
ask for instalment supply or did the Canadian 
Government insist that they won't supply 
unless we allowed them to  send  in  
instalments? 

PROF. SHER SINGH: Are you asking 
about rape-seed or rape-seed oil ? 

SHRI LOKANATH MISRA : Raj>e-#!ed 
oil. 

PROF. SHER SINGH: We have been 
purchasing rape-seed oil in instalments. We 
decided in the month of October that there 
was a shortfall in the production of groundnut  
.   .   . 

SHRI NIREN GHOSH (West Bengal): 
Why did the Government of India not 
envisage that the prices might rise in the 
Canadian market? They should have made 
bulk purchase for at least six months or a year 
at that time so that it could be shipped 
through the months, the bulk purchase having 
been made at a time. 

PROF. SHER SINGH : About rape-seed I 
have made it clear that we did not purchase 
rapeseed. It was to be made available to us by 
the Canadian Government as a gift and they 
have been sending it. 

MR.   DEPUTY   CHAIRMAN: Do   you 
mean that the arrangement was by the 
Canadian Government? 

PROF. SHER SINGH: Yes, it was their 
arrangement. About the commerical pur-
chases, the arrangement was our own. As I 
was explaining, there was a shortfall in the 
production of groundnut and we came 
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[Prof. Sher Singh.] to know about it in 
October. We took a decision to import about 
one lakh tonnes of soyabean oil, palm oil and 
rapeseed oil. We purchased some palm oil 
from Malaysia also. The idea in the S.T.C. 
was that if we started purchasing one lakh 
tonnes of ou in one instalment, it may be that 
the international market may react and the 
prices may go up. Therefore, they have been 
purchasing in instalments. We have received 
nearly 15,000 tonnes of oil. We have 
purchased 50,000 tonnes more and it will be 
coming. We are taking care to supply 
imported oil so that we can neutralise the high 
price of groundnut oil. To supplement 
indigenous oil, we want to introduce cheap 
imported oil to keep the prices at a certain 
level. 

Regarding the distribution, we asked the 
manufacturers of vanaspati to make vanas-pati 
available for distribution through the fair price 
shops and they agreed to it. Then we asked the 
State Governments to let us know how much 
quantity they would like to get distributed 
through fair price shops. We got information 
from some States and we have asked the 
Association to make arrangements for them. 
Some States have not yet indicated how much 
they would like to be distributed through their 
fair price shops and whether they are ready to 
receive it and get it distributed in spite of 
reminders. We are very keen that the States 
should indicate how much they need so that 
we. may ask the Association to make that 
available to them. 

SHRI A. G. KULKARNI: Don't you think 
that because of the critical character of the 
material, you should purchase and then supply 
it to them? 
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MR.  DEPUTY CHAIRMAN: Let    him 
finish his answer. 
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SHRI    A.     C.    KULKARNI:        Why 
Jiey are not taking it over for distribution? 
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SHRI PITAMBER DAS:  He is teaching a 
class which  has not  prepared its lesson. 
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SHRI P. K. KUNJACHEN (Kerala): Sir, 

the honourable Minister has said that the 
scarcity of Vanaspati is mainly due to the 
shortage of raw materials and also due to the 
recent power cut. I can understand the reason. 
But the main danger is the price increase. The 
day before yesterday r went with a friend to 
one of the shops. The shop owner said that 
there was no Dalda in the shop. After some 
time, Sir, he said that if my friend wanted to 
get a kilo of Dalda and if he were prepared to 
pay Rs. 9 per kilo, it was available and that he 
would go and get it from another shop. My 
friend gave that amount and he got a kilo of 
Dalda. From this I understand thai stocks are 
available, but they are always sold by the 
merchants in the market at a high price, at 
black market rates. Sir, the Government has 
miserably failed to control this black-
marketing. So, Sir, this is the main thing that 
we have to consider at the present moment. 
What I would suggest is that the Government 
must 
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[Shri P. K. Kunjachen.] be prepared to take 
the whole stock, whole of what is 
manufactured, and distribute the same and the 
whole distribution must be done by the 
Government. Otherwise, it will cause untold 
suffering to the people. 

Sir, in our State of Kerala, the Chief 
Minister has stated that the rice portion of the 
ration will be reduced from six ouncei to three 
ounces and in order to mitigate the suffering, 
the Chief Minister has further stated that 
wheat will be supplied. If wheat is supplied, 
for the preparation of wheat for eating, then 
Vanaspati is an urgent need. For this, as far as 
Kerala is concerned, Vanaspati must be 
supplied in larger quantities. Otherwise, the 
people will be put to difficulties. 

Then, Sir, due to the shortage of this oil, 
some oil mills in West Bengal have already 
been closed down. If it is difficult to get 
Vanaspati in Delhi, the Capital city, then it 
will not be possible to get it in other parts of 
the country. Further, black marketing is much 
here and much more will be in other parts. The 
Government must take steps to prevent this 
black marketing. The Government must 
evolve a policy of taking over the whole stock 
and distributing it to the States. Another thing 
also is there, Sir. The Government must 
consider the question of nationalising this 
industry. This is also another request of mine. 

PROF. SHER SINGH: Sir, I have already 
replied to some of the points raised by the 
honourable Member. He has said something 
about Kerala, his State, where the availability 
of Vanaspati is, according to him, small and 
that we should make some arrangements to 
send some Vanaspati to Kerala also. We will 
get in touch with the State Government and try 
to know what the requirement is and try to 
help the Kerala Government to get sufficient 
quantity of Vanaspati for their consumption. 

Sir, about the oil mills in Bengal he made 
an observation. This question was raised in 
both the Houses some time back also.    Sir, it 
is wrong to say that the oil 

,   mills  in  Bengal   have been  closed  down. 
| These oil mills are crushing mustard seed and 
we are also supplying rape seed. 

I      SHRI NIREN GHOSH: But the quantity 
has been reduced. 

PROF.   SHER   SINGH: We   have   been I  
supplying.      Even last month we supplied 
2,000 tonnes rape-seed.... 

SHRI  NIREN GHOSH: The    point    is 
J   that the quantity has been reduced. 

PROF. SHER SINGH: About mustard 
oil, I have already said that we have fixed 
the maximum that could be used for the pro-
duction of Vanaspati i.e. 10 per cent. This is 
the maximum that can be used anywhere. 
That is not used in the south. In the western 
zone also it is not used. In the eastern zone 
it has been just a few hundred tonnes for 
three months. It is only used in the north. 
There also we have laid down the condition 
that they cannot consume more than 10 per 
cent of mustard oil. We are taking all care to 
see that they get sufficient rape-seed. 

MR. DEPUTY CHAIRMAN: Shrimati 
Savita Behen. 
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